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IN THE CENTRAL ADMlNlSTRATl\ 

CALCUTTA BENCH 

LJNAL 

 

M.A. 312 of 98 

(O.A. 474 of 96) 

Present : Hon'ble Mr. D. Purkayastha, Judicial IY 

TUSHAR KANTI BANERJEE 

- VERSUS - 

SOUTH EASTERNlunsel. AILWAY 

For the applicant 	: Mr. B. Sarkar,  

For the respondents 	: None. 

Heard on 27.8.98 

 

r on 27.8.98 

R D E R 

D. Purkavastha. JM 

Heard Id. counsel Mr. B. Sarkar apparing on tehal of the applicanti 

over an application for addition of the name of Mr. M. . Satyanarayana, 

Vigilance inspector, S.E. Railway, presently working as Enquiry lnspectorr 

in C.V.O's Office, SE. Railway, as respdndent N0J . None appears on 

behalf of the respondents. Therefore, the prayer is a towed and cause 

title be amended by adding Mr. M.R. Satanarayana Vi ilance Inspector, 

S.E. Railway in C.V.O's Office as respoident No.. 	A. is disposed 

of accordingly. The applicant is directed to servetcopy of the applicai0k 

to the added respondent forthwith. 

1 

u' ayastha ) 
1 b e r (j) 


